\
NATIONAL COMPANY LAW TRIBUNAL @

SINGLE BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 08/01/2018 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER : TCP/25/2016
NAME OF THE PETITIONER(S) : Mekuba Petroleum India P. Ltd and 3 others
NAME OF THE RESPONDENT(S) : Wynn’s Mekuba India P. Ltd and 5 others
UNDER SECTION : 397/398
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
‘ Q_ (\xm\b\‘(\%@vfxf\s\ ﬁw~ QP @W‘TM\') ‘),3‘3-( )/‘Lz” (— ey

Ly ey owy )

2. faibne V | 7L///

S Terv 74-4 ¢ ;2?”
//(;Ju t‘ v(-i-’ oot

3) (jot/w(a/{ QL,FW'\\J @ ?@H}\‘M ]\@%’ '
' A-M Ce\ppaRan/ W AN
D V- L Rles ko S |
Kooadlo, Koot e %f ok 2 W
e X LU Kose. st



TCP/25/2016

ORDER

Counsels for both the parties are present. Last and final opportunity is given to the
Petitioner for submission of final arguments, failing which the Respondent will make
the submissions and matter will be decided on merits. Put up on 06.02.2018 at

10.30 A.M.
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